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2815. PROF. S. L. SAKSENA: Will the 
Minister of INDUSTRIAL DEVELOPMENT 
~ pleaacd to state: 

(al wherher any Commiu&' of th~ Khadi 
and Village Indu,tries Commiosion has issued 
certificates to neW small units for proouction 
of Khadi; 

(b) if so, the name of the Chairman of thio 
Commilt~ and bow long he has h~ld this 
post; 

'C) on how many occBlions the producen 
of Khadi in these certified institution. have 
~n found using mill yarn mixed with hand 
spun yarn in the productiou of Kha Ii ; and 

(d) the action taken by G()v~rnment in th~ 
matter? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVEl.OP-
MENT (SHRI SIDDHESHWAR PRASAD): 
<aJ Yea, Sir. Certification Committre of 
Khadi anrl VIllage IndUJtries Commission issue 
and renew yrarly certificates to applicant 
Khadi Institutions, inc1udi-g cooperatives 
for production and sale of khadi, as p"r Certi. 
fication Rule •. 

(b) Shri Vichitra Narain Sharma is Chair· 
man of thiB Committee since 1967. 

'c) Information i. being collech'<i and will 
be la;c1 on the Table of the House. 

(d) To avoid the possibility of such mixture, 
reverse twist in hand.,pun yarn has been intro-
duced. 

Pillera,. at Dharma.apr RaII_y 
Statloa 

2816. SHRI BIREN DUTTA: Will the 
MinUter of RAILWAYS ~ pleased to .tate: 

(a) wheth~r the menace of pilferage of 
goods in Dharmanagar Railway Station is on 
the increase ; 

(b) wh~ther any complaint from the Tra· 
de .. ofTripura has ~en received; and 

(c) if so, the reaction of Government and 
the Bt"PI proposed to be taken to check the 
pilferages? 

THE MINISTER Ot· RAILWAYS (SHRI 
HANUMANTHAIYA): tal No. 

(b) No. 

;c) Does not arise. 

2817. SHRI K. C. PAl'iDEY: Will the 
MiniBter of RAILWAYS ~ plea'lffi to stat .. : 

<a) whether due to non·aUobn .. nt of full 
quota oftand to the Railway Board Co-opera-
tive Hau.ing Society, share mnney W8I 

refunded 10 a large numb.. of registered 
members; 

(b) if so, the total number of members who 
received refund of ,h .. ir shale money; 

(c) wheth~r the Sociely is now ""pecting to 
receive I he full quota of land for allObnent 10 

all th.. registered memben of 'the Society 
.... fore the refund of shaJ't' money took place; 
and 

(d) if.", whether the membe1'S who hav., 
already receiv..d refund of their share money 
will be accommodatec1 according to the;r 
priority al the time of refund of share money 
and if not, th .. reasons therefor? 

THE MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIYA): (a) No. 

(b) to (el). Do not arise. 




